
OFFICE OP‘ THE PRINCIPAL DISTRICT 8 SESSIONS IUDGE (HQs) : DELHI

O R D E R

In partial modification to this office order No. 14390-590/F.1(3)/Gaz/23
dated 16.02.2023 and in exercise of the powers conferred upon undersigned
under rule 2 (XII) of the General Financial Rules, 1958, undersigned, as Head
of the Department hereby declares that Sh. Ajay Mehrol, Senior Accounts Officer
(Central), Tis Hazari Courts, Delhi as Drawing 8' Disbursing Ofiicer (Central)

in place of Sh. Raj Kumar Kundoo, Accounts Officer and Sh. Pramod Singh Rawat
Accounts Officer (Central), Tis Hazari Court, Delhi to act as

“Link Drawing 8 Disbursing Officer" (Central) in place of Sh. Prabhat Bhatti,
Assistant Accounts Officer, in respect of the Establishment of this office as well
as Iudicial Officers with immediate effect, till further orders.

However, the correspondence with the High Court of Delhi will be done

97¢ 1.1) s/
(NAROTTAM KAUSHAL)

Principal District 8 Ses ions Iudge (HQs)
5 Delhi ‘

No. 7 kfqm /F.1(3)/Gaz/23 pate-iii Z MAY 3923 '
Sub:-Authorization ofDrawing Er Disbursement Officer 6' Link DDO (Central).

Copy forwarded for information 8 necessary action to : -
1. The Registrar General, Hon'ble High Court of Delhi/New Delhi.
2. The Principal District F3’ Sessions Iudges, all court complex, Delhi/New Delhi.
3. Sh. Pawan Kumar Iain, Chairman (IT 8 Digitization) /Controlling Officer, Central, THC, Delhi.
4. Sh.Murari Prasad Singh, Iudge, Family Court (Central) /Head of Office (Accounts Branch),
Tis Hazari Courts, Delhi.

5. Sh. Lovleen, PO-MACT/Link Controlling Officer, Central, Tis Hazari Courts, Delhi.
6. Sh. Sunil Kumar Sharma, AS], West, /Addl. Head of Office (Accounts Branch), THC, Delhi.
7. The Officer concerned.
8. Sh. Prabhat Bhatti, Assistant Accounts Officer, Central, Tis Hazari Courts, Delhi.
9. The ChiefMetropolitan Magistrate, Central, Tis Hazari Courts, Delhi.

10. The Administrative Civil ]udge, Central, Tis Hazari Courts, Delhi.
1 1. Sh. Milan Goel, MM—O3 /Addl. Officer Incharge, West, Tis Hazari Courts, Delhi.
12. The Principal Accounts Officer, Govt of NCT of Delhi, A-Block, Vikas Bhawan, New Delhi.
13. The Branch Manager, State Bank of India, Tis Hazari Courts, Delhi.
14. The Pay and Accounts Officer No. VI, Tis Hazari Courts, Delhi.
15. The PS to Pr.District 8' Sessions Judge (Hqs), Tis Hazari Courts, Delhi.
lyhe PRO/AFRO, Tis Hazari Courts, Delhi.
\j/ . The Website Committee, Tis Hazari Courts, Delhi.

18. The R81 Branch (Central) for uploading on LAYERS.

only through the undersigned.
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Principal District 8' Sessions Iudge (HQs)
Delhi~ ‘V
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